| THE METAL TOKENS (AMENDMENT) ACT, 1962
| ~ NoO. 46 OF 1962

[29th November, 1962]
An Act further to amend the Metal Tokens Act, 1889

Bg it enacted by Parhament in the Thlrteenth Year of the
Repubhc of India as follows —

1. This Act may be called the Metal Tokens (Amendment) Act, Shmtt)tle.
1962. ,

1ot 1889, 2. For sub-sectlon (2) of section 1 of the Metal Tokens Act, 1889 Amend-

nt of.
, (heremafter referred to as the prlnCJpal ‘Act), the following sub- sect{or? 1,
section shall be substituted, namely: —

“(2) It extends to the whole of Indla ”

i

3 For section 2 of the pr1nc1pal Act, the followmg section shall Amend;f
be substituted, namely:— merit o

section 2.
" )
‘2 In- this Act “1ssue” ‘means te put a piece of “metal into Definition,
“circulation for the first time for use as money in India, such
..plece having been made in contravention of this Act or brought
into.lndia by-sea or by land in contravention of any.notification

for the time being in force under section 19 of the Sea Customs
Bof1878, . Act_wqg’ _

4, In sectlon 6 of the pr1nc1pa1 Act, for the words “the said terri- Ame“d‘

ent of
torles” wherever ‘they occur,. the word “Indla” shall be subst1tuted sectlon 8.
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